NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 15.09.2025 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Ashok Sachdev Mr. Mayan H Jain
(Ins) No. 443/2025 Vs
For Stay Call Express
IA No. 1272/2025 Constructions Pvt Ltd
Through Subramaniam
Aneetha, RP
2. | Comp App (AT) (CH) No. | Marri Venugopal Mr. Avinash Krishnan
106/2025 Vs Ravi
For Stay Aarush Building
IA No. 1183/2025 Materials Pvt Ltd &
5 Ors
For Orders (Dismissed)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) No. | Shakti Bhushan Mr. Shakti Bhushan
901470/2025 Vs (Party-in-person)
(9805111/01470/2024 | Titan company Ltd
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Comp App (AT) (CH) Chenchaiah Vemuru Mr. G Aniruth Mr. Manav Gecil
(Ins) No. 395/2025 Suspended Director of Purusothaman Thomas R1
For Exemption SLS Power Ltd
IA No.1148/2025 Vs
For Stay Canara Bank Ltd & Anr
IA No. 1149/2025
For Direction
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
5. | IA No. 1289/2025 ICICI Bank Ltd Mr. V Adhivarahan Mr. B Dhanaraj
(To Adv. Hg.) Vs
in Ramakrishnan

Comp App (AT) (CH)
(Ins) No. 276/2025
For Stay

IA No. 780/2025

Sadasivan, Liquidator
of Coastal Energy Pvt
Ltd



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Anirudh Wadhwa
07/2019 (India) Ltd R1
in Vs
Comp App (AT) (Ins) No. | Ragurama Krishnaraja
552/2018 & Anr.
WITH
7. | Contempt Case (AT) No. | Gandhar Oil Refinery Mr. Ajay Gagger Mr. Yogesh Jagia R1

08/2019

in

Comp App (AT) (Ins) No.

553/2018

(India) Ltd

Vs

Ragurama Krishnaraja
& Anr

For Admission (After Notice)

(Ins) No. 254/2024
For Stay
IA No. 683/2024

Ltd
Vs
Mphasis Ltd & 2 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | Comp App (AT) (CH) Octopus Productions Mr. Pawan Jhabakh Mr. Mayur Mundra R2
(Ins) No. 73/2024 Pvt Ltd Mr. RS Dhuriyan- R6
For Stay Vs
IA No. 211/2024 Enforcement
For Exemption Directorate Through
IA No. 209 & 210/2024 | Joint Director,
Hyderabad Zonal Office
& 5 Ors.
WITH
9. | Comp App (AT) (CH) SREI Multiple Assets Mr. A Ram Kumar Mr. Mayur Mundra R2
(Ins) No. 74/2024 Investment Trust Mr. RS Dhuriyan- RS
For Stay Vision India Fund, SRA Mr, Gaurav Chatterjee
IA No. 212/2024 of Deccan Chronicles R7
For Exemption Holdings Ltd. Mr. Shabbeer Ahmed
IA No. 213 & 214/2024 | Vs R8
For Direction Enforcement
IA No. 489 & 964 /2025 | Directorate, Through
To Vacate Stay Joint Director,
IA No. 953/2025 Hyderabad Zonal Office
& 7 Ors.
WITH
10. | Comp App (AT) (CH) SREI Multiple Assets Mr. A Ram Kumar Mr. Mayur Mundra R1
(Ins) No. 165/2024 Investments Trust Mr. RS Dhuriyan- R4
For Direction Vision India Fund
IA No. 437/2024 Vs
Mamta Binani,
Erstwhile RP of
Corporate Debtor,
Deccan Chronicle
Holdings Ltd. & 4 Ors
11. | Comp App (AT) (CH) Amit Chaturvedi Mr. Avinash Krishnan Mr. Pranava Charan R1
(Ins) No. 225/2024 Vs Ravi
For Stay State Bank of India,
IA No. 597/2024 SAMB & Anr.
12. | Comp App (AT) (CH) Axis Bank Ltd. Mr. Shabbeer Ahmad Ms. Kopal Sharraf
(Ins) No. 234/2024 Vs
For Stay Karvy Forde Search Pvt
IA No. 621/2024 Ltd
13. | Comp App (AT) (CH) Enact Technologies Pvt | Mr. Amir Bavani Mr. PS Suman- R1




14.

Comp App (AT) (CH)
(Ins) No. 350/2024
For Stay

IA No. 958/2024

Veerabhadrappa
Girish, Suspended
Director of SL
Residential Layout Pvt
Ltd

Vs

Aditya H Chokshi
Family Trust & Anr.

Mr. Pawan Jhabakh

Mr. I Divyang
Majumdar, CA- R1
Mr. A Murali- R2

15.

Comp App (AT) (CH)
(Ins) No. 357/2024
For Stay

IA No. 975/2024

Jain Irrigation Systems
Ltd
Vs
Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd &
Anr.

WITH

Mr. BSV Prakash
Kumar

16.

Comp App (AT) (CH)
(Ins) No. 437/2024
For Direction

IA No. 1193/2024

Jain Irrigation Systems
Ltd

Vs

Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd &
2 Ors

Mr. BSV Prakash
Kumar

Mr. Anant Merathia R1

17.

Comp App (AT) (CH)
(Ins) No. 405/2024
For Stay

IA No. 1103/2024

Binjusaria Ispat Pvt Ltd
Vs

Maruti Venkata Subba
Rao Poluri, RP of
Abhirama Steels Pvt
Ltd & Anr

Mr. Amir Bavani

Mr. Rohan Aloor- R2

18. | Contempt Case (AT) No. | Tubos de Acero de Mr. Arun Karthik
03/2025 Mexico, SA Mohan
in Vs
Comp App (AT) No. Oil Country Tubular
317/2017 Ltd. & 2 Ors

19. | Comp App (AT) (CH) No. | Vision Broadband Mr. K Manivannan
13/2025 Services Pvt Ltd & Anr.
For Stay Vs

IA No. 174/2025

SY Sri Kumar
Vision Broadband
Services Pvt Ltd

20.

Comp App (AT) (CH) No.

95/2025

For Additional Docs
IA No. 951/2025
For Direction

IA No. 952/2025

MVV Nagi Reddy (HUF)
Vs

Midwest Granite Pvt
Ltd & 8 Ors.

Mr. BSV Prakash
Kumar

Mr. TK Bhaskar
For Caveator

21.

Comp App (AT) (CH)
(Ins) No. 219/2025
For Stay

IA No. 618/2025

TruPro Insolvency
Services LLP

RP of Amar Prakaash
Developers Pvt Ltd

Vs

Aadarsh Surana
Suspended Director &
6 Ors

Mr. R Sivaraman

Mr. K Pawan Jhabakh
R1

22.

Comp App (AT) (CH)
(Ins) No. 360/2025
For Exemption

IA No. 1077/2025
For Stay

IA No. 1078/2025

Downtown Temptations
Pvt Ltd

Vs

Amaravathi Inn Pvt Ltd

Mr. Bhagavath
Krishnan




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
23. | TA (AT) No.188/2021 Dr. Joe Verghese & 2 Ms. Arthi Fernandes Mr. AM Sridharan R1
(Comp App (AT) No. Ors. Mr. Saji P John R3 R4 &
77/2019) Vs R6
Omega Hospitals Pvt Mr. Prasad Vijayakumar
Ltd & 6 Ors. R5
24. | Comp App (AT) (CH) Indus Ind Bank Ltd Mr.R Imayavaramban Mr. Nityavendhan K
(Ins) No. 126/2021 Vs
For Interim Injunction | IVRCL Ltd & Anr
IA No. 224 /2021
25. | Comp App (AT) (CH) Southern Power Mr. Adtihya Reddy Ms. A Sandhya Rani R1
(Ins) No. 177/2021 Distribution Company Mr. Y Suryanarayana R2
For Stay of Telangana Ltd Mr. Shabeer Ahmed R3
IA No. 360/2021 Vs
Kalvakolanu Murali
Krishna Prasad, RP of
Vaksh Steel Pvt Ltd &
2 Ors.
26. | Comp App (AT) (CH) Telengana State Ms. Vindhya Vasini Mr. Y Suryanarayana R1
(Ins) No. 192/2021 Southern Power Mr. Shabbeer Ahmed R2
Distribution Co Ltd
Vs
Nethi Mallikarjuna
Shetty, RP of Techtran
Polylenses Ltd & Anr.
27. | Comp App (AT) (CH) Mangala Yuvaraj Mr. VM Kannan
No. 38/2022 Nakade
For Stay Vs
IA No. 422 /2022 Shree Basveshwara
For Exemption Agro Foods Processing
IA No. 423/2022 Ltd & 4 Ors.
28. | Comp App (AT) (CH) Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
No.102/2022 Vs R2, R4, R7, R8
For Stay BRD Securities Ltd. & Mr. Cibi Vishnu-R9- R12
IA No. 857/2022 24 Ors. Ms. Sreepriya
For Stay Kalarikkal, PCS R14,
IA No. 998/2023 WITH R24
29. | Comp App (AT) No. Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
103/2022 Vs R2- R5, RS,
For Stay BRD Finance Ltd. & 22 Mr. Cibi Vishnu-R6
IA No. 859/2022 & Ors.
997/2023 WITH
30. | Comp App (AT) No. Vijaygopal M & 3 Ors Mr. Srikant Mohan Mr. CV Shailandhran
104/2022 Vs R2, R4, R19, R20
For Stay BRD Motors Ltd. & 25 Mr. Cibi Vishnu-R5
IA No. 861/2022 & Ors.
996/2023
31. | Comp App (AT) (CH) Avant Garde Clean Mr. J Lenin Ms. V Kamala Kumar
(Ins) No. 26/2023 Room & Engg.
Solutions Pvt Ltd
Vs
HLL Biotech Ltd
32. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1

(Ins) No. 185/2023

Vs
Southern Power
Distribution Company
of Telangana Ltd &
7 Ors

WITH

Mr. D Narendar Naik
R3- R5
Mr. Y Suryanarayana R7




33. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- RS R7
Southern Power Mr. Arun C Mohan
Distribution Company R6 R8
of Telangana Ltd & 7
Ors
WITH
34. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1
(Ins) No. 228/2023 Anr. Mr. Arun C Mohan R3
Vs R4
Southern Power Mr. Y Suryanarayana R5
Distribution Company
of Telangana Ltd & 7
Ors
35. | Comp App (AT) (CH) Amit Prasad Dixit & Ms. Pratiksha Sharma | Ms. CS Anuradha Bisani
(Ins) No. 239/2024 8 Ors
For Stay Vs
IA No. 632/2024 CS Anuradha Bisani,
Liquidator
WITH
36. | Comp App (AT) (CH) Apsingi Arun Kumar & | Ms. Pratiksha Sharma | Ms. CS Anuradha Bisani

(Ins) No. 268/2024
For Stay
IA No. 718/2024

34 Ors.

Vs

The Liquidator CS
Anuradha Bisani,
Lanco Infratech Ltd

For Admission (Fresh Case)

02.00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) CA V Venkata Mr. V Venkata
(Ins) No. 377/2025 Sivakumar, Erstwhile Sivakumar
Liquidator of The Party-in-person
Jeypore Sugar Co. Ltd.
Vs
S. Hari Karthik
Liquidator of The
Jeypore Sugar Co. Ltd
& 2 Ors
For Admission (After Notice)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Jeppiaar Fishing Mr. Dominic Savio Mr. R Swarnavel

No. 18/2024
For Stay
IA No. 313/2024

Harbour Muttom Pvt
Ltd & Anr.

Vs

Jeppiaar Sheela & 4
Ors

Joseph




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents

3. | Comp App (AT) (CH) Joint Lender Forum Mr.S Sathiyanarayana | Mr. S Kumaran-R2 R3

(Ins) No. 56/2022 Vs Mr. V Venkata
S. Siva Sundar & 3 Ors Sivakumar- R4

4. | Comp App (AT) (CH) Attluru Sreenivasulu Mr. Mayan H Jain Mr. KS Shankar
(Ins) No. 210/2023 Reddy Suspended Chakrapani R1
For Stay Director of KLSR Mr. Chandramouli
IA No. 699/2023 Infratech Limited Prabhakar R2
To Vacate Stay Vs
IA No. 1166/2023 AS Met Corp Pvt. Ltd.
For Directions & Anr
IA No. 612, 613 &
615/2025
For Interim Injunction
IA No. 730/2025
Contempt App
IA No. 487/2025

5. | Comp App (AT) (CH) SEI Tejas Pvt Ltd Mr. V Venkata Mr. Y Suryanarayana
(Ins) No. 02/2024 Vs Sivakumar
For Exemption Novus Green Energy
IA No. 11/2024 Pvt Ltd
For Condone Delay
IA No. 12/2024

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

Sk

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: vcnclatchennaiS@gmail.com

By order of Hon’ble Member (Judicial)
Chennai Bench
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in
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